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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- Judicial-ngt@gov.in

Sub: Compliance report in as per the order dated 18-10-2021 passed by Hon'ble NGT, New
Delhi in OA No. 245/2021 in the matter of Vineet Sinha (Applicant) Versus Union of India
& Ors, (Respondents).

Sir,

With reference to the above subject matter, this is to inform the Hon’ble Registrar that in
compliance to the order dated 18.10.2021 passed by the Hon'ble NGT, New Delhi in the above
captioned matter, the compliance report is being submitted by the concerned department,

NOIDA for your kind perusal and necessary action.

Yours Sincerely

by

Assistant Law Officer
New Okhla Industrial Development Authority

Copy to:
1. Central Pollution Control Board, New Delhi.
2. U.P. Pollution Control Board, Noida.
3. Member of SIEAA, UP.
4. Shri Pankaj Goel, Director M/s Express Builders (P) Ltd., through email

pankaj@expressbuildersitd.com in compliance of the said order.
5. PSL Advocate & Solicitors, A-220, A Block, Defence Colony, New Delhi- 110024

Assistant Law Officer
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ANNEXURE-2

Directorate of Environment, U.P.
: Dr. Bhim Rao Ambedkar Paryavaran Parisar

—

2¢ ‘C < Vineet Khand-1, Gomti Nagar, Lucknow-226 010
Ref, /Parya./SEAC/439/AAS /10 Phone : 91-522-2300 541, Fax : 91-522-2300 543
17 E-mail : doeuplko@yahoo.com

Mr. Pankaj Goel, Website : www.seiaaup.com

Director, M/s Express Builders(p) Ltd.,
810, Surya Kiran Building, 19,

Kasturba Gandhi Marg, Connaught Place, Dated t C] Sept, 2011

New Delhi.-110001

Subject- Regarding the Environmental Clearance of proposed Group Housing Preject Express

Zenith at Plot no.2A, Sec-77 Noida, UP.

Dear Sir,

Please refer to your undated letter received on 14/6/2010 and letter dated 9/7/2011, addressed to

*he Secretary, SEAC Dr. Bhimrao Ambedkar Paryavaran Parisar, Vineet Khand-1, Gomti Nagar,

Lucknow on thc subject as above. The State Level Expert Appraisal Committee has considered the case

in its 74th SEAC meeting held on 14/07/2011 and has been given to understand that:

1. Environmental Clearance is sought for Group Housing “Express Zenith” at Plot no.2A, Sec-77
Noida, U.P.

2. The total Plot area is 21.700 sq.mt. Proposed Built up area is 94477.578 sq. mt.

3. The proposal is covered under category 8a of the EIA notification dated 14/9/2006 and the
amendments thereof.

4. Maximum height of proposed building is 60 mt., Number of tower-6, No. of floors — Two
Basement +G +18 floors, No. of DU-804, Total population 3984,

5. Landscape area for the proposed project is 8500 sqm. and green belt is 7650 sq.mt. which is approx
35% of the total plot area.

6. Total water demand- 320 KLD, Domestic Water demand- 295 KLD., Fresh water requirement -207
KLD., recycled water consumption- appx.115 KLD, Fresh water is supplied by Noida water supply
system.

7. 254 KLD waste water will be generated & 128 KLD will be treated in STP of 154 KLD capacity.

126 KLD waste water will be discharge for treatment in CSTP. Treated v\ater will be reused in

flushing, cooling and horticulture.

For RWH, 5 nos. of pits are proposed for 423.74 m® run off potential.

Approx. 1767.15 kg/d of solid waste will be generated during operation phase. It will be collected

and segregated into biodegradable, recyclable and others fractions and disposed off as per MSW

. Rules, 2000. '

10. Power requirment-2440 KW supplied from UPPCL. For 6 hrs. power back- up, 4X750 KVA will be
DG sets provided . '

11. The total proposed parking for the project is 928 ECS.

The SEAC recommended grant of Environmental Clearance with General and certain Specific
conditions to the project. Based on the recommendations of the State Level Expert Appraisal
Committee, the State Level Environment Impact Assessment Authority (40™ meeting held on
12/08/2011) has decided to grant the Environmental Clearance to the project subject to the effective
implementation of the following conditions:

General Conditions : i

0 o

. 1. It shall be ensured that all standards related to ambient environmental quality and the

emission/effluent standards as prescribed by the MoEF are strictly complied with.
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Environmental Cleavance for proposed Group Housing Project Express Zenith at Plot no.2A, Sec-77 Noida, UP,
It shall be ensured to obtain the no objection certificate from the U.P Pollution Control Board before
start of construction.
It shall be ensured that no construction work or preparation of land by the project management
except for securing the land is started on the project or the activity without the prior E.C. '
The proposed land use shall be in accordance to the prescribed land use. A land use certificate issued
by the competent authority shall be obtained in this regards.
All tree- felling in the project area shall be as permitied by the Forest Department under the
prescribed rules. Suitable clearance in this regard shall be obtained from the competent authority.
Impact of drainage pattern on environment should be provided.
Surface hydrology and water regime of the project area within 10 km should be provided.
A suitable plan for providing shelter, light and fuel, water and waste disposal for construction labour
during the construction phase shall be provided along with the number of proposed workers.
Measures shall be undertaken to recycle and reuse treated effluents for horticulture and plantation. A
suitable plan for waste water recycling shall be submitted.
[t shall be ensured to obtain proper permission from competent authorities regarding enhanced traffic
during and due to construction and operation of project.
It shall be ensured to obtain necessary clearances from the competent authority on the abstraction
and use of ground water during the construction and operation phases.
Hazardous/inflammable/Explosive materials likely to be stored during the construction and operation
phases shall be as per standard procedure as prescribed under law, Necessary clearances in this
regards shall be obtained.

. Solid wastes shall be suitably segregated and disposed. A separate and isolated municipal waste

collection center should be provided. Necessary plans should be submitted in this regard.

Suitable rainwater harvesting system as per designs of Ground Water Department shall be installed.
Complete proposals in this regard should be submitted.

The emissions and effluents ete. from machines, Instruments and transport during construction and
operation phases should be according to the prescribed standards. Necessary plans in this regard
shall be submitted.

Water sprinklers and other dust control measures should-be undertaken to take care of dust generated
during the construction and operation phases. Necessary plans in this regard shall be submitted.
Suitable noise abatement measures shall be adopted during the construction and operation phases in
order to ensure that the noise emissions do not violate the prescribed ambient noise standards.
Necessary plans in this regard shall be submitted.

Separate stock piles shall be maintained for excavated top soil and the top soil should be utilized for
preparation of green belt.

. Sewage effluents shall be kept separate from rain water collection and storage system and separately

disposed. Other effluents should not be allowed to mix with domestic effluents,

. Hazardous/Solid wastes generated during construction and operation phases should be disposed off

as prescribed under law. Necessary clearances in this regard shall be obtained.

. Alternate technologies for solid waste disposals (like wvermin-culture etc.) should be used in

consultation with expert organizations.

. No wetland should be infringed during construction and operation phases. Any wetland coming in

the project area should be suitably rejuvenated and conserved.

. Pavements shall be so constructed as to allow infiliration of surface run-off of rain water. Fully

impermeable pavements shall not be constructed. Construction of pavements around trees shall be as
per scientifically au.epied principles in order to provide suitable watering, aeration and nutrition to
the trees.

The Green building Concept suggested by Indian Green Building Council, which is a part of CIl-
Godrej GBC, shall be studied and followed as far as possible.

~ N’
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Environmental Clearance for proposed Group Housing Project Express Zenith at Plot no.24, See-77 Noida, L2,

25. Compliance with the safety procedures, norms and guidelines as outlined in National Building Cods
2005 shall be compulserily ensured.

26. It is to ensure usage of dual flush systems for flush cisterns and explore options to use sensor basec
fixtures, waterless urinals and other water saving techniques.

27. 1t is to ensure exploration of options for use of dual pipe plumbing for use of water with differen
qualities such as municipal supply, recycled water and ground water etc. '

28. It is to ensure usage of measures for reducing water demand for landscaping and using xeriscaping,
efficient irrigation equipments & controlled watering systems.

29. Present a detailed report showing how much percentage of backup power for institution can be
provided through solar energy so that use and polluting effects of DG sets can be minimized.

30. Make separate provision for segregation, collection, transport and disposal of e-waste.

31. Educate citizens and other stake-holders by putting up hoardings at different places to create
environmental awareness. ' ’

32. Traffic congestion near the entry and exit points from the roads adjoining the proposed project site
must be avoided. Parking should be fully internalized and no public space should be utilized.

33, It shall be ensured to prepare and present disaster management plan, .

34. A report on the energy conservation measures confirming to energy conservation norms finalize by
Bureau of Energy efficiency should be prepared incorporating details about building materia!  1d
technology, R & U Factors etc. ' »y

_35.Fly ash should be used as building material in the construction as per the provision of fly ash
notification of September, 1999 and amended as on August, 2003 (The above condition is applicable
only if the project lies within 100 km of Thermal Power Station).

36. The DG sets to be used during construction phasc should use low sulphur diesel type and should
conform to E.P. rules prescribed for air and noise emission standards.

37. Alternate technologies to Chlorination (for disinfection of waste water) including methods like Ultra
.Violet radiation, Ozonation etc, shall be examined and a report submitted with justification for

_ selected technology. 1 .

38. The green belt design along the periphery of the plot shall achieve attenuation factor conforming to
the day and night noise standards prescribed for residential land use. The open spaces inside the plot
should be suitably landscaped and covered with vegetation of indigenous variety.

39. The construction of the building and the consequent increased traffic load should be such that the

* migcro climate of the area is not adversely affected.

40. The building should be designed so as to take sufficient safeguards regarding seismic zoné
sensitivity .

41. High rise buildings should obtain clearance from aviation department or concerned authority of -

*42. Suitable measures shall be taken to restrain the develdpment of small commercial activities or slums
in the vicinity of the complex. All commercial activities should be restricted to special areas
earmarked for the purpose.

43.1t is suggested that literacy program for weaker sections of society/women/adults (including
domestic help) and under privileged children could be provided in a formal way.

44. The use of Compact Fluorescent lamps should be encouraged. A management plan for the safe
disposal of used/damaged CFLs should be submitted.

45. 1t shall be ensured that all Street and park lighting is solar powered. 50% of the same may be
provided with dual (solar/electrical) alternatives. i,

46. Solar water heater shall be installed to the maximum possible capacity. Plans may be drawn up
accordingly ad submitted with justification. '
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Envirenmental Clearance for proposed Group Housing Project Express Zenith at Plot no.2A, Sec-77 Noida, UP,
47. Treated effluents shall be maximally reused to aim for zero discharge. Where ever not possible, a

detailed management plan for disposal should be provided with quantities and quality of waste
water.

48. The treated effluents should normally not be discharged into public sewers with terminal treatmesnt
facilities as they adversely affect the hydraulic capacity of STP. If unable, necessary permission

- from authorities should be taken. -

49. Construction activities including movements of wvehicles should be so managed so that no
disturbance is caused to nearby residents.

50. All necessary statutery clearances should be obtained and submitted before start of any constraction
activity and if this condition is violated the clearance, if and when given, shall be automatically
deemed to have been cancelled.

51. Parking areas should be in accordance with the norns of MOEF, Government of India. Plans may be
drawn up accordingly and submitted. ;

52. The location of the STP should be such that it is away from human habilitation and does not cause
problem of odor. Odorless technology options should be examined and a report submitted.

53. The Environment Management plan should also include the break up costs on various activities and
the management issues also so that the residents also. participate in the implementation of the
environment management plan.

54. Detailed plans for safe disposal of STP sludge shall be provided along with ultimate disposal
location, quantitative estimates and measures proposed.

55, Status of the project as on date shall be submitted along with photographs from North, South, West
and East side facing camera and adjoining areas should be provided.

56. Specific location along with dimensions with reference to STP, Parking, Open areas and Green belt
etc. should be provided on the layout plan.

57. The DG sets shall be so installed so as to conform to prescribed stack heights and regulations and
also to the noise standards as prescribed. Details should be submitted. '

58. E-Waste Management should be done as per MoEF guidelines.

59. Electrical waste should be segregated and disposed suitably as not to impose Environmental Risk.

60. The use of suitably processed plastic waste in the construction of roads should be considered.

61. Displaced persons shall be suitably rehabilitated as per prescribed norms.

62. Dispensary for first aid shall be provided.

63. Health impacts, Socio-economic impacts, soil degradation’factors and biodiversity indices should
also be included in E.IA. reports. (The above condition is applicable only if the project covered
under category 8b of the EIA notification dated 14/9/2006 and the amendments thereof).

64. Safe disposal arrangement of used toiletries items in Hotels should be ensured. Toiletries items could

be given complementary to guests, adopting suitable measures.

65. Diesel generating set stacks should be monitored for CO and HC.

66. Ground Water downstreamn of Rain Water Harvesting pit nearest to STP should be monitéred for
bacierial contamination. Necessary Hand Pumps should be provided for sampling. The monitoring is
to be done both in pre and post monsoon, seasons, : |

67. The green belt shall consist of 50% trees, 25% shrubs and 25% grass as per MoEF norms.

68. A Separate electric meter shall be provided to monitor consumption of energy for the operation of
sewage/effluent treatment in tanks.

69. An energy audit should be annually carried out during the operational phase and submitted to the
* authority. : '

_ 70. Rapid EIA status should be undertaken for three months during the non monsoon period and the

monitoring should be as per the latest norms of MoEF. (The above condition is applicable only if the

project covered under category 8b of the EIA notification dated 14/9/2006 and the amendments
thereof).
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Environmental Clearance'for proposed Group Housing Project Express Zenith at Plot no.2A, Sec-77 Noida, UP.
i iject proponent shall endeaver to obtain ISO: 14(}01 certification. All genera} and spec iic

and compliance.
b. Specific Conditions:

1. Stack height of D.G. sets should be calculated on bases of combined DG sets capacity. (11 mt.
above the highest roof top).

Internal roads should not be less than 9 mt wide.

Bell- mouth entry should be provided.

100% waste water should be treated to the extent meeting discharge criteria of receiving body.
Permission from the competent authority to discharge surplus treated waste water (after in house
use) to public drainage system be taken and submitted.

Rain water harvesting for green arca will be done only after getting permission from CGWA.

CO & HC Monitoring should be done during operation / construction phase.

2% of the capital cost will be used for Corporate Social and Environmental Responsibility.
Detailed proposals should be submitted in a month.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issue of the clearance. Failing
this the environmental Clearance shall be deemed to be cancelled.

Necessary statutory clearances should be obtained and submitted before start of any construction
activity. In the event of the violation of the condition the environmental clearance shall be
automatically deemed to have been cancelled.

These stipulations would be enforced among others under the provisions of Water (Preventior
and Control of Pollution) Act.1974, the Air (Prevention and Control of Pollution) Act, I%l the
Environment (Protection) Act, 1986, the Public Liability (Insurance) Act, 1991 and EIA Notification
2006 including the amendments and rules made theréafter.

This is to request you to take further necessary action in matter as per provision of Gazetie
Notification No. S.0. 1533(E) dated 14.9.2006 and send regular compliance reports to the authority as
prescribed in the aforesaid notification.

el

o

Cp——1

- C.5. Bhatt)
Member Secretary, SEIAA

Copy for necessary action to:
1. The Secretary, Environment, U.P. Govt., Lucknow.
2. Dr. Nalini Bhati, Advisor, Ministry of Environment & Forests, Govt. of India, Paryavaran
Bhavan, CGO Complex, Lodhi Road, New Delhi.
3. Chief conservator, Regional Office, Ministry of Environment & Forests, (Central Region)
Kendriya Bhawan, 5th Floor, Sector-H, Aliganj, Lucknow.
4. The Member Secretary, U.P. Pollution Control Board, PICUP Bhawan, Gomti Nagar, Lucknow.

(Dr. C.S. Bhatt)
Member Secretary, SEIAA

EES—— - s g
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o 3 Y-3MTBIed 8Ahd @ 35% 7,595.00 & HI0
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o T ANY WA AR THOTOIRO @ 3.50 75,950.00 3 0

T RAT gRT YR/ IRaTad &thel Bl de-aR faaor FHETER &

ad Y I | 9 A Hipd od # fasie e/ FH THOTOARO
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T TA 3771.797 1841.408 2106.403 3947 811
TEE ad 3771.797 1841.408 2106.403 304711
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Tqq a1 3287.913 1841.408 2106.403 3047 811
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Hhergat et 1618.204 1841.408 2106.403 3947 811
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qEE T A EFBe WHed) = 94,477.578 aif o
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ol T § W J—aTresliad &b = 5,035.922 T H10(23.20%)

T Y-srmeseT aawd (03 <fad, €, g, W) = 2,647.807 @ Hl0 (12.20%)
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AT TwoY0TR0 (03 <faw, €, S, TW) 36,739.489 T HI0
I T /IRTad TH0T03TRO &5 el 39,198.613 & Hio
Pl THOTOIRO (FARHRIG-+TTAHNT TT1RY) 75,938.102 & o

Il

SferT gfHeH &1 faawo

o gd # Wiga syferT giHed = 714 gfHcH

. AR sgferm gficw(03<raR) = 438 Jfie

. geRIfEra/searfad sfer gfved = 397 gfex

o T S Pfea (@i i) = 835 Zfiew
Acdd I (+o) wigpa (#io) fAfda (:ﬁo)

W= wa

S 20.0 20.0 20.0
TS 9.0 9.0 9.0
e IS 9.0 9.0 9.0
EERSIES] 9.0 9.0 9.0

Map for proposed Building is us per Bye
LaV(SZ)Srubmmed fer apprgval please.
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THOTOSNRO 1 faor

Tl AT ¥ SR THOT03TRO @ 2.75
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59,663.102 T Ho
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* - — T
= 8 7ir = i 1 Plotarea o , 00,
=k / / / Z / "//j/rz { ,  Permissible FAR (275) 50.675.00
/ . ‘ 275% of 21,700.00 o - B
/ /I ?,/?/ / 3 Permisc;ible Ground Coverage 35 % 7,505.00
35% of 21,700.00 i R e S "
4 Total EXISTING Ground Coverage for part completion (12.20%) . j647.807
5 Total m&méragé for Future completion (17.70%) ) ; 3840.193
total ground coverage of whole projéct—; o
ground coverage for part completion + 6,488.00
6 ground coverage for future completion = (29.8%)
2647.807 (12.20%) + 3840.193 (17.70%) = 6488.00 (29.9%)
7 Remaining Open space (21,700.00- 6,488.00) 15,212.00
| 8 Green Area Required = 50% orc;p;h space 7606.00
s 50% of 15,212.00 D
a5 o7 U |9 Total Existing Green Area : | 840000
- - Nos of Tress Required (One Tree per 100 Sgmt of Open |
tH | L8 | Space) = 15,212.00/ 100 = 152.12 | 152(Say)
: Z Types of Trees Required T B2 (e
: % /% " Evergreen Trees (50%) R B
man R 2 ~ Omamental Trees (50%) 786
- E=(IN Ho i 1 Types of Trees Existing s 152 (Say) |
EEE == & 12 Evergreen Trees ) o 16
HH &8 L / _ Omamental Trees .
5 s A GROUND COVERAGE AREA FOR PART COMPLETION
% / / 7 S.No. [Floor Area
- 7 7 1 |TowerD 987.249
: . % 20 | 2 |TowerE 678.163
k : e i /‘/‘ Z it 3  |Tower-F 749.890
8 L e e || 7 e s
95y ;fz/ﬁpf,@gij 7 | T4 |Ess 212.505
& 7 ,/ s | R
oL 9 “'/,/?/ o | 7 | 5 Guard Room 20
AN AL 1 ] B ‘ ;
Total (A) (12.20%) 2647.807
GROUND COVERAGE AREA FOR FUTURE COMPLETION
Area
FUTURE COMPLETION({17.70%)
(Tower-A,B,C) 3,840.193
|
Total 3840.193
TOTAL COVERAGE (PART COMPLETION + FUTURE COMPLETION )
2647.807+3240.193 =6488.00

PLANTING LIST:

0.23 M THK WALL

TREES

BOTANICAL NAME COMMON NAME QTY.
CossiaFistula  Amaltss | 16
Caliistemon Lanceolatus | Bottle Brush 15
DelonixRegtia . Gumohar 15 |
Cravelia Roubusta _ SiwerOsk 15
Ficus Bengalensis Barghad %

76

~ SHRUBS -
BOTANICAL NAME QTY.
AecaPalm ‘ 16
Bougainvillea Torch Glow. L 15
| Cleredendron Inerme B, |
Cycas Circinalis 15
Euphorbia Carcasana 15
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A4 ANNEXURE-7

INDIA NON JUDICIAL

Government of National Capital Territory of Delhi

LA
‘!.‘f...’.'izg LA e-stamp E
=) %

-

HAHT S 9d

Certificate No. . IN-DL42728218968467N
- Certificate Issued Date ' . 13-Aug-2015 03:33 PM
. Account Reference . IMPACC (1V)/ dI775803/ DELHI/ DL-DLH
'Unique Doc. Reference . SUBIN-DLDL77580382665177509877N

Purchased by . EXPRESS BUILDERS AND PROMOTERS PVT LTD

Description of Document . Article 5 General Agreement
- Property Description . Not Applicable

Consideration Price (Rs.) . 0

(Zero)

First Party . EXPRESS BUILDERS AND PROMOTERS PVT LTD

Second Party : Not Applicable \
. Stamp Duty Paid By . EXPRESS BUILDERS AND PROMOTERS PVT LTD [ ¢
Stamp Duty Amount(Rs.) . 100

(One Hundred only)

This page is a part of Affidavit dated 7 September 2015

For Express Builders & Promoters (P) Ltd.

Director

Statutory Alert:

1. The authenticity of this Stan
available on the websile 1

2. The onus of che

3. In case of any di

ip Certificale should be verified at "www.shciies!zimp.com”. Any discrepancy in the details on this Certificate and as Sl
3 it invalid. :
y is on the vsers of the cer




AFFIDAVIT
| PANKAJ GOEL, Director of M/s Express Builders & Promoters Pvt. Ltd. having its Registered office
at 810, Surya Kiran Building, 19 Kasturba Gandhi Marg, New Dethi, and Corporate office at H-139,

Sector-63, Noida,, do hereby solemnly affirm and declare on cath as under:-

1. Thatl/we am/are the authorized signatory of Express Zenith, situated at plot no. GH-02A,
Sector-77, Noida area measuring 21,700 Sq.mtrs. approx.

2. That we will maintain the parking & Green area of the Abcve said plot as per approved

building plans.
For Express Builders & Promoters (P) Ltd.
_,e Q__sf—’&,f:_ DEPONENT
Verification ——

We, the above deponent do hereby verify that the contents and declaration made in the above
affidavit are true to the best of our respective knowledge & belief and nothing has been concealed
therein.

For Express Builders & Promoters (P) Ltd.

DirectoPEPONENT

NOTSRY PUSYIC
OELHE (INDIA)-
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| ~ A T
OTHER PROPERTIE BOUNDRY WALL GREEN AREA —DRAWING NO.” |
(2.0 HIGH BRICK WORK) 8 , = SR R ‘
111978.80 s ¥ .| CALCULATION | 02,
= - o e A b . 2. ; ¥
D% S L N ’ \ , FAR AREA CALCUBATIONS (s wtss)
@ | 2 S S ; : Description ! .
= A _ : § ; 1 | Plotarea ' - 21,700,00
- : 25, 7K 2y SN iV AY : TSNP SRS " [ | Permissible FAR (275) o Dralwng 535 09 B
/V de=Xsa TN 2y / ' oG LT LTS 4 r . - 2 275% of 21,700.00 . ;,o;ﬁ"-m:f)ﬁ:)")a sorsyzl Flezsp 59,675.00
®

e N/ 2N B NG - A e T e : 27 £ " ' 9>

) / . ; il A By N Sl AR S OO Sty AR sl |7 QRGP o N ‘; ' 4 . 3 3 Purchasable FAR (0.75) 4 % 163500 )

[ L A S AN L - b ] N b : 75% of 21,700.00 | P 6 AsstLA i .

S e / : 7 A\ - N/ - / / : ) ; | ) : Total FAR (350)= =y ]

o ey G TOWE NN NN Lo ; N ' :
Y c_{%pf.snog‘e M

b, 4 4 | Total Permissible + Purchasable FAR |
‘ ;26 V}%gp : 75,950.00
CO ETI il N} -
G S 7 5 =

g
A ol O N s 59,675.00 + 16,275.00 = 75,950.00
e RS s AR R . . B NS TR . -4 o B e e
/% Y / / ; RO S ;;.:j:i'.:..:_._:_:::_.__:_. R A
/E}':'“‘ A :'7-:1.:5"‘. ‘ 7 G
/

: . ; Permissible Ground Caverage 35 %

o . N ~|° | 35%of 21,700.00 cqv . i

J3 1 ' 6 Existing Ground Coverage In Cénpletion takep’;._‘ 7 Long 2647.807
‘ : (Tower-D,EF) 12208 Svit 4 .. . | B

7 |EXISTING Ground Coverage Towej-BIIB5)% | = 7

% (applied for part completion) {

(COMPLETION TAKEN + TOWER-BIC aPphied :

| =(2647.807+ 1119.647) gl = K ,

: r : 9 | Future GROUND COVERAGE - SRR 1976 %) :

3 _ : | | (TOWER A+ TOWER B STORAGEE (ﬂsﬁ TR P g7 776,
: 10| TOTAL GROUND COVERAGE

| ; ( Tower-D,E,F )H{TOWER-B,C )+ TOWER-A + COMMERCIAL)

T" g 2647.807 + 1119.647 + 978.778 + 759.380 | 5505.612

11| Remaining Open space (21,700.00-5505.612) 16194.388

g
R

Green Area Required =50% of open space
50% of 16194.388 ' |

i . |13 Total Green Area !

) 2

8097.194

NN

_'_\v\_\;x_

8,250.590

" 114 | Nos of Trees Reqq_i“ed (One Tree per 100 Sqmt of 162 (Say)

=

Euphorbia Carcasana AR C—
Total bR |

<
‘ /E/ IS Open Space) = 16194.388/ 100 = 161.94
{ 1
/3/ : = Types of Trees H&quired ; 162 (Say)
: B ;
' /%/ % 15 Evergreen Trees’(50%) 81
V= | | Omamental Trees (50%) 81
48 629 D e 1 : | Types of Trees Provided 162 Say)
Y / — ' . / < . Ornamental TreeH | 81
Vel ' =7 VPR . e W e ol 1
; 6 % / i ~ PLANTING LIST: =
‘_ / ) ; ; g i = A i) / I (9;) TREES :
% ‘ L ) ; ’r | BOTANICAL NAME COMMON NAME| QTY.
Lo i . " : : '
2 @ A i AT , = tig | = Cassia Fistula | Amaltas 16
o S LA M L S : XX e S : ) : = s |
’ - T Z : = e Callistemon Lanceolatus Bottle Brush 16
LLI ¢ g 1 = t it s . & ' ; : 16
= | <A A . | KA ah s @ i ] Delonix Regtia Guimohar
05| g2 § Cesrarar P P sl T ' @ ﬁ = Gravellia Roubusta | Silver Oak 16
SVA A AT T = ! i ‘ =y . | ;
% I % vz u: % : ) % = Ficus Bengalensis ., Barghad 17
8000 RN E ] g L (106) - | Il x
E = / , q : / :?ﬁ:%?%lé'%%!%%!%g%} 121) § ; (109) g i~ ; 81
- H — | L. .
% )/’ % . 1 gg VOHET-BALL m: g : = % ok \ SHRUBS
T %/ A - | SR BOTANICAL NAME o ary.
............ L (112
O % ‘ gi @ I o Areca Palm 16
’ / / g I : Bougainvillea Torch Glow | 16
= (&) 7 | . T
% / i 12 '~ Cleredendron Inerme 16
| 2 % / :“’ g | = > Cycas Circinalis - 16
/ )

QUNDRY WAL
¥2.0 HIGH BRICK WORK)
b

GREEN AREA OF GROUND - G19 82.650
o ¥ DESCRIPTION AREA IN SQM G20 27.030
b G1 13.212 G21 ! 270.540
= G2 . 18.158 G22 191.800
G 18.878 | G23 116.215
G4 ' 7.843 G24 ‘ 40.786
G5 29.360|| | G25 40.500
G6 30.084 G26 152:230
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PRODUCED BY AN AUTODESK EDUCATIONAL PRODUCT
13NA0¥d TVNOILLYIONA3 ¥S3AOLNV NV A9 G.BOnCIOHd
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= : =l [T= | © - Gio | 81.038|| G30 : 63.480
Eo || EL 5 : G11 ' | -~ 71887 ' e 39.373
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: | |=c | Gl4 .~ I} - 29.656|| . G34 23504
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'g,Blo, Surya Kiran Building, 19, K.G. Marg, Newzelhi 110
: dafirfd 48904

Sector 63, Noida, do hereby solemnly declara
as under:- ’

1. That the above named deponent, is the duly authorised signatory of M/s Express
Builders & Promoters Pvt. Ltd. (hereinafter refer to as the “Company”) interalia
engaged in the development and construction of a group housing residential project
under the name and style of “Express Zenith” situated at Plot No. 24, Sector 77,
Noida area measuring 21,700 sqm. mtrs approx.

2. That we have provided for green area in the above plot as per the existing laws.

. 3. That we shall ensure that the green area is maintained till the time it is handed over

to resident welfare association.

4. That there shall be no encroachment on the green area developed in the complex.

gy et

. DEPONENT

. Verification
———Verified at New Delhi on this day of that the contents and
ion made in the above affidavit are true to the best of our respective knowledge and

S
J\v“x*\ 5

6
.

o

= ™ DEPONENT
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£ ot N Nam-,
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